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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

NOTIFICATION
New Delhi, the 28" June, 2017.

S.0...2031(E).--In exercise of the powers conferred by sub-section (3) of Section 3 of the Environment
(Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of India in the erstwhile
Ministry of Environment and Forests, number S.O. 1533(E), dated the 14" September, 2006 (hereinafter referred to as
the said Notification), the Central Government hereby constitutes the State Level Environment Impact Assessment
Authority, Gujarat (hereafter in this notification referred to as the Authority, Gujarat) comprising of the following

Members, namely: —
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1. Shri C. L. Meena, Chairman
Indian Administrative Service (Retired),

K-516, Sector-20,
Gandhi Nagar, Gujarat.

2. Prof G. H. Ban, Member
Associate Professor,
Government Engineering College, Bhuj

A-22, Aksaht Apartment, Opposite Pujan Party Plot,
Mamnagar,
Ahmedabad — 380052, Gujarat.

3. Deputy or Joint or Additional Secretary, (Environment), Member-Secretary
Forests and Environment Department,
Government of Gujarat, 8" Floor, Block-14,
New Sachivalaya,

Gandhinagar - 382010.

2. The Chairman and Members of the Authority, Gujarat shall hold office for a term of three years from the date of
publication of this order in the Official Gazette.

3. The Authority, Gujarat shall exercise such powers and follow such procedures as enumerated in the said
Notification, dated 14" September, 2006.

4. The Authority, Gujarat shall take its decision after the recommendations of the State Level Expert Appraisal
Committee (SEAC) constituted under paragraph 5 of this notification for the State of Gujarat.

5. To assist the Authority, Gujarat, the Central Government in consultation with the State Government of Gujarat,
hereby constitutes the State Expert Appraisal Committee (SEAC) (hereafter in this notification referred to as SEAC,
Gujarat) comprising of the following Members, namely:-

1. Shri Dinesh Misra, Chairman
Indian Forest Service (Retired),

Plot No. 65, Sector 8,
Gandhi Nagar- 382008, Gujarat.

2. Shri Natarajan Pratap, Member
Deputy Director,
National Productivity Council,

E-5, GIDC Electronics Estate, Sector-26,
Gandhinagar- 382028, Gujarat.

3. Shri S.C. Srivastav, Member
Indian Forest Service (Retired),

Plot No. 823, Sector-8,
Near St. Xavier’s Church,
Gandhinagar- 382007, Gujarat.

4. Dr. V. K. Jain, Member
Professor,
Chemistry Department, Gujarat University,

C-101, Pruthvi Tower,
Jodhpur Gam Road,
Satellite, Ahmedabad - 380015, Gujarat.
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5. Shri A.K. Mule, Member
Senior Geolosgist (Retired),
M-18, Jay Yogiraj Society,
Sardarnagar, Ahmadabad -382475, Gujarat

6. Shri Rajesh I. Shah, Member
Director,
Managing Trustee of VIKAS Centre for Development,

Ishavasyam, Opp. Lajpatnagar,
Eeshita Towers Road, Navrangpura, Navjeevan,
Ahmedabad - 380014, Gujarat.

7. Dr. Mayuri H. Pandya, Member
Associate Professor,
Sir L.A. Shah Law College, GLS Campus,

“Aumkar”
C-36-37, Sterling City,
Bopal, Ahmedabad - 380058, Gujarat.

8. Shri Virendra N. Patel, Member
G-503, Samrajya Co-operative Housing Society Ltd.,
Near Manav Mandir, Memnagar,

Ahmedabad- 380052, Gujarat

0. Shri R. J. Shah, Member
7-Shirodhara Apartments,

S M Compound, Opp-BRTS Bus Stand,
Near Nehru Nagar Char Rasta,
Ambawadi, Ahmedabad-380015, Gujarat.

10. Member-Secretary, Secretary
Guijarat Pollution Control Board,
"Paryavaran Bhavan" Sector-10-A,
Gandhinagar, Gujarat.

6. The Chairman and Members of SEAC, Gujarat shall hold office for a term of three years from the date of
publication of this order in the Official Gazette.

7. The SEAC, Gujarat shall exercise such powers and follow such procedures as enumerated in the said Notification,
dated 14™ September, 2006.

8. The SEAC, Gujarat shall function on the principle of collective responsibility and the Chairman shall endeavor to
reach a consensus in each case, and if consensus cannot be reached, the view of the majority shall prevail.

9. The Government of Gujarat shall notify an agency to act as Secretariat for the Authority, Gujarat and SEAC,
Gujarat and the said Secretariat shall provide all financial and logistic support including accommodation,
transportation and such other facilities in respect of all its statutory functions of the Authority and SEAC.

10. The sitting fee, travelling allowances and dearness allowances to the Chairman and Members of the Authority,
Gujarat and SEAC, Guijarat shall be paid as per the respective rules of the State Government of Gujarat.

[F. No. J-11013/23/2007-1A-11 (1)]
MANOJ KUMAR SINGH, Joint Secy.
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